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Origind l i-\.p~lica tion No . 54 of 1993 

• 

Ha ri Ncl th . ..... ~\.f.Jp licont 

Versus 

un ion of Indio and uthers , ...... Respondents 

Hoo ' ble .Mr . K-; {Bayya , lvlember (A ) 

Hon 'b l e I\lr . l\!dhdraj Din, l.tembjitJ ) 

(By Hon . Mr. K ~ ...bayya, ~.r.1 . ) 

The a~plicant who wa s initially al-Jpointed 

as Khalasi in Central da ilway s ubse=iu€n tly stood 

transferred on request to Northern Rdil wa y and 

vJds a!JfJOinted a s Peoo in th~ grade of ~IS .7G-85 . 

According to the at--p licant his namE: a, pea red a t 

s l. no. 26 in the 5eni ority list notified co 

• 

.. .. ... 

19 . 4 . 79 c- nd tho t he was cunf irmed in class IV tJOS t { 

\! .e .f. 1.1u .01. It i s t he con tent ion of. the 

a.r-p licant that his service hg s been ~nblerniahed 

through out. In a s ubse'1uent seniority lis t 

notified oo 31.7.37 his nameVPs at sl. no.6 wh ile 

one J ivi t Pra sad y.,t;aS f.J l o ced at sl • n o . 7. Th~ t 

being the CdSe the a~plicant was overlooked for 

promotioo to the post of Daf tari which should 

have been giyen strictly on the basis of seniority 
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when his junior Jivit .l?rdsad ,,-..as pranoted t he app licdn t 

wa s a l so r.) rom oted c s Dafta ri subse-.:tuently on 16 . 10. 92 . 

2 . Th e applicc.nt hc1s can e bef oro us impugn~g 

t he ord er ddted 25 . l 1 . 92 (Pnn e xure- 8 ) . In t his order 

whGre c erta in shufflin g wcJ s d on e Jivi t .Prdsa d is 
I' J I 

mentioned a s senior and the o 1.Jplicc1nt is rnen t :. oned 
I' j / 

as junior . The app licant has represented t his 

matter on 14 . 3 . 92 on which no orders hd ve yet b e en 

passed . I n a s much as t.'1 is ~etition is for dete rmina 

tion of seniority ond t he benefi t s tha t flow from 

<;hc: t sen i ority for which the a i.Jp lica nt has a l ready 

rep res en ted to the d epa rtm an t ... -b1c l eo rn ed couns e l 

for the applicant ur ged tho t t he application· may be 

disposed of with su i tab l e directicns to the 

r e spond ents . 

3 . According l y, the respondents c.~ re directed 

to cons i dar the r epresentation of the applicant 

dated 14 . 8 . 92 and decide his r epres en ta tion en me rits 

ana if it is he l d. tha t the applicant is senior , 

the ai-Jp lican t should not be put to any disu dvan tage 

for future s e rvice ben efits including pran otion. 

The applica tion is disp osed of with these d i rections 

as a bove. No order as t o the costs • 

• 
~R Member(~) 

Doted; J anuary 13, 1993; 
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